
    

      

       

      
   

     

    
     

     

    

     

      
         

      
       

   
 

     

     
    

            
  

     

    

         

            

       

            

         

     

     
 



     
  

   

        

        

       
       

         
        

       
          

       
          

         

         
           
         

           

        
       

        
          

         

        
        

     

      

        

           
 

           

       

       

           

       
          

        

        

        

        



     
 

 

            

         

            
           

       
          

           
          

           
          

         

           
        

   

          

 

           

        

          

         

            

 

            
          

        
 

         
          

         
          

     



     
  

 

          
          

          

        

          
          

        

          

         
         
         

          
        

          

        
          

        

       

          
           

         
  

            
          

          

          

         

           

           

           
  

         
           

         

           

         

          

          



     
 

 

            

            

             
            

          

           

            
          

          
 

           
             

         
        

     

     

             

       

           

        

          

          

            
           

 

             

        

            

         

         

          

        

           

  



             

       
          

          

          

         
          

          
  

             

          

          

            

        

          

          

        

 

            

            

           

     

         

      

  

  

 

   

         

       

     

     
 

     

         
            

          



     
 

 

          

           

         
       

        

         

              

          

            

            
          

        

              
           

             

            

           

    

              

          

            

            

          

        

             

         

          

         

  

          

         

       

           

      



BEFORE THE NATIONAL CO14PANY LAW TRIBUNAL
MUMBAI BENCH

c.P(c.A.A.),/2101/MB/ 2018

11. Since all the requisite statutory compliances have been fulfilled,

Company Scheme Petition No. 2101 of 2018 h;s been made absolute

in terms of prayer of the petition mentioned therein.

12. It is clarified that the implementation of the present order shall be

together with the proceedings filed by the Resulting Companies before

the Hon'ble National Company Law Tribunal Bench at Ahmedabad vide
petition number 54INCLT/AHM of 2018, which has been approved on

21st August, 2018.

13. Petitioner Companies are directed to file a copy of this order along

with a copy of the Scheme of Arrangement with the concerned

Registrar of Companies, electronically, along with E-Form INC-29,

within 30 days from the date of issuance of the order by the Registry.

14. The Petitioner Company to lodge a copy of this order and the Scheme

duly certified by the Deputy Director, National Company Law Tribunal,

l'lumbai Bench, with the concerned Superintendent of Stamps for the
purpose of adjudication of stamp duty payable, if any, on the same

within 60 days from the date of receipt of the order.

15. The Petitioner Company to pay costs of Rs. 25,OOO/- each to the
Regional Director, Western Region, Mumbai. Costs to be paid within
four weeks from the date of receipt of the order.

16. All authorities concerned to act on a certified copy of this order along

with Scheme duly certified by the Deputy Director, National Company

Law Tribunal, Mumbai Bench.

17. Ordered accordingly.

V. Na llasenapathy
Member (T)

Bhaskara Pantula Mohan
Member (J)
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